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(b) it not, the ressons therefor?

The Minister of Transport and Com-
munications (Shri Lal Babadwr
fhastri): (a) No, Sir.

(b) Inquiries into_railway accidents
are normally made by the Govern-
ment Inspectors of Railways and not
by the Chiet Government Inspector of
Rajlways The Government Inspec-
tors of Railways held inquirvies into
¢ accjdents during the period ist April
ta the 30th September, 1957

Shri T. B. Vittal Rao: If the Chief
Inspector has not enquired into any
accident, may I know whether he has
carried out any one of the routine
Inspections of any railway line during
this half year?

Shri Lal Bahadur Shastri: I cannot
say definitely about his inspections;
but his main function is to advise the
Ministry about the working of the
Inspectorate and he also goes through
each and every report submitted by
the Inspectors after they have made
the enquiries The Chief Government
Inspector is attached to the Mimstry

Shri T. B. Vitial Rao: May I know
since when this practice of the Chief
Inspector inspecting the railway lines
was given up?

Shri Lal Bahadur Shastri: ] do not
think 1t has been given up But, as
I said. I am not aware of his inspec-
tions and I cannot give anv definite
information on that point But, 1
know that the Chief Inspector has
himself made enquiries in one or two
instances Some time ago, ] remem-
ber that the Chief Government Inspec-
tor himself was asked to make
enquiries

Shri T. B. Vittal Rao: During the
last 3 years there have been 3 major
disasters in our country on the Rail-
ways Was any one of these accidents
personally enquired into by the Chief
Inspector?

Shri Lal Bahadur Shastri: Perhaps,
in all these major accidents, the House

naturally took a very grave view and
the House was insistent that enquiries
should be made by some judicial per-
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sop and the hon. Member
very well that High Court
wesre appointed to enquire into
accidents.

Elsetrification Scheme oa Indian
Rallways

il ¢

+
Shri 8. C. Samanta;
*1385- Shri Subodh Hasda:

Wil the Minister of Rallways be
pleased to refer to the reply given to
Starred Question No. 32¢ on the 34th
July, 1857 and state:

(a) the names of firms from whom
offers of expert advice and sssistance
have been received in connection with
the electrification scheme of Indian
Railways;

(b) the names of firms whose advice
has been accepted; and

(c) the terms and conditions on
which they have agreed to do the job?

The Deputy Minister of Raillways
(8hri Shahmawaz Khan): (a) The
namas of the tenderers are given in
the list laid on the Table of the Lok

Sabha [Sce Appendix TV, annexure
No 9:.]

‘b) and (¢) The Societe Nationale
des Chemins de fer Francais-SNCP
(French National Railways) have been
appointed as Technica! Associates
SN.CF under thc agreement will
provide technical collnboration on all
aspects of AC traction system for
sections programmed for electrification
during the Second Five Year Plan on
Eastern and South Eastern Railways
They will also train Indlan Technical
Personnel in various aspects of AC.
electnification. For all the services, it
has been agreed to pay them £426,000.

Shri S. C. Samanta: What were the
considerations on which the SNCF
got preference over other firms?

Shri Shahnawas Khan: It was con-
sidered that the French railways were
the most advanced as far as A.C. trac-
tion was concerned and it is because
of that they were selncted. Also the
terms they offered to us were favour-
able.
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Shkid 8. U. Sasiinta: May 1 know
whether traliting :

lines, they have just returned and the
office iz being set up. And, I think
1l the other details will be taken up
by them wery shortily.

Shri Subodh Hasda: May I know
whether the same firm or any other
firm are advising the Government in
the electrification of the Khargpur-
Howrah section?

Shri Shahnawas Khan: The same
firm.

Shri T. N. Singh: May I know
whether in view of the past expen-
ence that the continental and French
firms supply most of their materials
according to the metric system, and
that creates dufficulties later on and
also in view of the experience that
we are tied down to their products
which may be costly and which may
be a sort of compulsion for us to buy,
have Government thought of how to
circumvent or obviate that difficulty
which often arses with such firms in
this particular case?

Shri Shahnawaz Khan: All these
technical details were gone into very
thoroughly by whatever experts we
have got here and I think all these
details have been satisfactorily looked
into.

Shri Sonavane: Has the electrifica-
tion of the Poona-Sholapur line been
given to any of these firms?

Shri Shahnawas Khan: No, Sir.

Shri Dasappa: May I know whether
the fees paid to them, £4,26,000, was
the lowest among the tenders?

The Ministor of Rallways (Shri
Jagjivan Ram): That was the most
favourable,

Shri Punnoese: Is it not a fact that
when it was decided that the Ema-
kulam-Quilon line would be metre
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gauge one of the considerations was
that it had to be electrified? May 1
know what the position is?

Shri Shahnawaz Khan: That is a
separate question; that has nothing to
do with this electrificaticn.
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The Minister of Health (Shri
Karmarkar): (a) Yes.

(b) A copy of the report is laid on
the Table of the Lok Sabha. [Placed
in Library. [See No. LT-471/517.)

(c) The recommendations of the
Russian Experts in respect of Rajghir
and Sohna mineral water sources have
been sent to the State Governments
concerned for consideration.

(d) A number of mineral springs
occurring in different parts of Indis,
have been surveyed by the Geological
Survey of India.

Exploitation of the mimeral springs
is the responsibility ot the State Gov-
ernments concerned.





